
FORM A 

PUBLIC ANNOUNCEMENT 

l t '11,k r Rc~11foriv.11 6 of the fo.wll'C'n(V and Dankr,jpfcy Board of India (/11.rnlvenq Rt•.m/11tio11 Process 
.f<>r Corpomre Perso11s) Rcg1Jlatiu11s, 20 /6 ) 

I. 

2. 

3. 

4. 

5. 

FOR THE ATTENTION OFTBE CREDITORS OF 

M/S ANAND INFOEDGE PIUVA TE LIMITED 
AND 

M/S MIST AVENUE PRIVATE LIMITED 
AND 

M/S MIST DIRECT SALES PRIVATE LIMITED 

REt.EVAllo'T PARTICULARS 

Name or corpom1c debtor Consolidated CIRP of 
1. Anand lnfoedge Private Limited 
2. Mist Avenue Private Limited 
3. Mist Direct Sales Private Limited 

Dale of incorporation of corpornlc debtor I.. Anand Infocdge Private Limitcd-27.09.2007 

Authority under which corporate debtor 
is incorporated/ registered 

Corporate Identi ty No. / Limited 
Liability Identification No. of corporate 

deb1or 

Address of the registered office and 
principal office (if any) of corporate 
debtor 

2. Mist Avenue Private Limited-12.10.2012 

3. Mist Direcl Sales Private Limited -04.06.2013 
Registrar of Companies. NCT of Delhi (RoC-Delhi) 

1. Anand lnfocdge Private Limited 
U72300DL2007PTC 168769 

2. Mist Avenue Private Limited 
U70200DL2012PTC243560 

3. Mist Direct Sales Private Limited 
U70I00DL2013 PTC25354 l 

t. Anand lnfocdge Private Limited 
Rcgd. Office: JAO91 I , Plot No. 10 DLF 

Tower-A, Jasola-l l0025, South Delhi, India 

2. Mist Avenue Private Limited 
Rcgd. Office: 28, Raja Garden, New Delhi-
110015, India 

Mist Direct Sales Private Limited 
Rcgd. Office: IA, Kanchanjunga Building, 18, 
Barakhnmba Road, Central Delhi, New Delhi-
110001 



6. 

7. 

8. 

9. 

10. 

11. 
12. 

13. 

Insolvency commencement date in 
respect of corporate debtor 

Estimated date of closure of insolvency 

resolution process 

Name and registration number of the 

insolvency professional acting as interim 
resolution professional 

Address and e-mail of the interim 
resolution professional, as registered 

with the Board 

Address and e-mail to be used for 

correspondence with the interim 

resolution professional 

Last date for submission of claims 

Classes of creditors, if any, under clause 
(b) of sub-section (6A) of section 21, 

ascertained by the interim resolution 
professional 
Names of Insolvency Professionals 
identified to act as Authorized 
Representative of creditors in a class 

14. (a) 

19.07.2024 (Mr. Sudhir Kumar Agrawal has been 

appointed as the Interim Resolution Professional vide 

Order dated 19.08.2026 (Order received on 
21.08.2026) passed by the Hon'ble National 

Company Law Tribunal, New Delhi Bench al New 

Delhi) 
15.02.2027 

Mr. Sudhir Kumar Agarwal 
Reg: No. IBBI/IPA-001/IP-P00I95/2017-18/10374 

AFA Valid up to: 30.06.2027 

Address: 415 Naurang, House, 21, Kasrurba G.K. 
Marg, New Delhi -, 11000 l 

Email ID: ska003@gmail.com 

(this Email id is not to be used for submitting 

claims) 

Address: 415 Naurang, House, 21, Kasturba Gandhi. 

Marg, New Delhi-,110001 

Email ID: cirp.anandinfoedge@gmail.com 

02.09.2026 
Allottees under Real Estate Projects 

i. Mr. Alok Chandra Singh 
IBBI Reg. No: IBBI/IP A-002/IP- N00381/2017-

2018/l 1124 
Address: 607, Express Apartment, Sector 4, 

Vaishali, Ghaziabad-201010, Uttar Pradesh 

Email ID: alok.alokcbandra.com 

ii. Mr. Aisbwarya Mohan Gahrana 

IBBI Reg. No: IBBI/IPA-002/IP-N00135/2017-

2018/10351 
Address :4, Birbal Marg, 2 .. Floor, Jangpura 

Extension, New Delhi-110014, NCT of Delhi 
Email ID: aishwaryam_gahrana@yahoo.com; 

iii. Mr. Cbandan Bhatia 
IBBI Reg. · No. IBBI/IPA-001/IP-P-02320/2021-

2022/13614 
Address: House No. 1127, Sector-28, 

Faridabad-121008, Haryana 

Email ID: cbandanbbatia.ip@gmail.com 

Web link: http://www.ibbi.gov.in/home/downloads 

Physical Address: 415 Naurang, House, 21, Kasturba 



(b) Details of authorized representatives Gandhi Marg, New Delhi-, I 10001 

are available at: 

Notice is hereby given that the Hon 'ble National Company Law Tribunal has ordered the 
commencement of a corporate insolvency resolution process of the MIS ANAND INFOEDGE 
PRIVATE LIMITED AND M/S MIST AVENUE PRIVATE LIMITED AND M/S MIST DIRECT 
SALES PRIVATE LIMITED on 19.07.2024. The creditors of MIS ANAND INFOEDGE PRIVATE 
LIMITED AND MIS MIST AVENUE PRIVATE LIMITED AND MIS MIST DIRECT SALES 
PRIVATE LIMITED are hereby called upon to submit their claims with proof on or before 02.09.2026 
to the interim resolution professional at the address mentioned against entry No. I 0. 

The financial creditors shall submit their claims with proof by electronic means only. All other creditors 
may submit the claims with proof in person, by post or by electronic means. 

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of 
authorized representative from among the three insolvency professionals listed against entry No.13 to 
act as authorized representative of the class, i.e., Allottee under Real Estate Project(s) in Form CA. 

Submission of false or misleading proofs of claim shall attract penalties. 

~~ 
Sudhir Kumar Agarwal 
IP Registration Number: IBBI/IPA-001/ IP-P00195/ 2017-2018/ 10374 
Date: 26.08.2026 
Place: New Delhi 

Note: This public announcement is made in pursuance of the Order l/hl-~"f111. 6 of the Hon 'ble 
National Company Law Tribunal whereby appointment of Mr. Narendra Kumar Sharma, /RP was held to be 
void- ab- initio and was, therefore, cancelled and the newly appointed IRP is required to follow all the 
directions passed in the order dated 19.07.2024. , 



Catg-OLI-MUO-GMIJ-12W5-1 

lJchana Catg-Oll•UCA-GMU-1 t 0-25-1 

Partapur Catg-Oll-PRT?-GMU-t 56-25- t 

Daya Basti Catg-Oll-OBSI-SMU-118-25-1 

Delhi Azadl)II' Catg-OU-OAZ-SMU-122·25-1 Minor 

Palwal Catg-Oll..f'Wl-SMU-1~25-1 Unit 

~ 
Calg-Ol.t-Tl([)-SMlJ.117 •25-1 (SMU) 

nplell dlClbof llllpa:lnpa.gov.ln/ (E-Auetloft-uaalng) 

i,icipate In the e--auctionS conducted through E•Auction leasing module of 

datory requirements before they can submit their bids: 

~ leasing module-Adlve IREPS User Account for E-Auctlon Lening 

!ration Fee; Current Acoounl In Stale Bank ol lndla; lntegralton of SBI Bank 

t Lien Marking of Funds; Updalion of Turnover Details. 

Vktual Account Number (YAN) has been Introduced now for E-Auclion 

ie used by the bidders ••n anemative to Lien Mar1clng Mechanism. 

::h ~ Lien Martdng Mechanism (ii activated) and VAN mechanism at 

,mg the bidding room. VAN mechanism does not require the bidder to have a 

It of lndla. The usen are free to transfer money from any oltheir existing bank 

~ AN acoount. whidl enables them to participate in !REPS E•Auctions. 

t !REPS account for any module of !REPS can submn their on line request for 

pew Vendors / Contractors (E-Tender / E-Auction Leasing) link on IREPS 

Divisional Railway Manage~s Office Commercial Branch, State Entry 

Road.New Delhi - 110055, Email: catering.delhidivision@gmail.com, 

Tel: 011-23743084 

& SMU/2026 Date: 2.&.08.2026 294512026 

• 

1111! , , .\ 

1'11111.U: -\N,NOIINU:~U-:N r 

(111111,•r Hri:11t.11i1111 1, nl !ht• i11S11h·,,11 ry and ll,111kru11try fin.ml of l11dl.1 

(l11,olm1r1· lks11l11ti1111 l'ron·" lor C11qmr.11r P_rrsons) R1•,:ul.1llo11s, 20 I r,J 

FOR THE ATTENTION OF THE CREDITORS OF 

M/S ANAND INFOEDGE PRJVATE LIMITED 
AND 

M/S MIST AVENUE PRIVATE LIMITED 
AND 

M/S MIST DIRECT SALES PRJVATE LIMITED 

RELEVANT PARTICULARS 

t. Name of corpon1te debtor Con1ollda1ed CIRP of 

1. Anand lnfoedge Private Limited 

2. MlIt Av1nut Private Limited 

3. MIii Direct Sallt Private Umlllcl 

2. Dale d irwporalion ctoorporale ~ 1:Mand lnbldge Pri¥ale l..ilillcl-27.~ 

2. Ms Al'll'IUli Pl'i¥al8 ~1_11~ :' 

3. Mist Oiled Safes Privale l.irited -04.M.2013 

3. AuVlorityunderwf)ichc:o,poratedebtor Registrar of Companies, NCT of Del/II 

is incorporated I r istered RoC-Oelhi 

4 Corporate Identity No./ Limijed liability t. Anand inroedge Private Limited 

. . ldentiflcation No. of oorporate debtor U72300DL2007PTC168769 

2: Mist Aveooe Private Liniled 

U7'2000L2012PTC2435e0 . 

3. M1s1 Direct Sales Private Limited 

U701000l.2013PTC253541 

5. Address of the registered office and 1.AnandrnloedgePrivatelinited 

principal office (if any) or COIJ)Orate Rtgd.Offlca:JA0911,PlolNo.10DLF 

- debtor • . . Toww-A, Jaioi.-110025, ~o.H, lndll 

2. MistAveroe Private Linited 
Rtgd. Offlce: 28, Raja Garden, Ntw Delh~ 

110015,lndla 
. , J,Jlisl Direct Sales Privale l.iniled 

Regf,Olb),\~lllllllding. 18, 

-:; ~~~)111111.lh~ 
110001 u 

SALE NOTICE FOR SALE OF 

IMMOVABLE PROPERTY 

6. Insolvency commencement date in 19.07.2024 (Mr. Sudhir Kumar~ has 

CE CORPORATION LTD; ., ; respectofcprpora.,.tedeblor . ~-~ ~!h&,:;1Rt . 

, lns11t11ti11Ni AIN. Gurugram, ~ -122002 
'/ ,· , ' '· -, i . · . j• •. ' • 'Profe!sioi~ . , 1 ~ • 9· , 

? 'Ii ,;• • o Jt C ;r, . • • •: (Oder receMl(I on."21.GU021) passed 

SecuritizationWld Reconstruction of F'mandal Asseti'andEnfotcement of Sel:unlylnterest ., ' · . " " · ' ' · . · the Hon'lile Nafionat Compariyl.aw Tribunal, 

) read with Rule 8(6) of lhe Security Interest (Enforcement) Rules, 2002 (hereinafter , 
. New Delhi Bencti it New Delhi 

general and in partiaJlarto lhe Borrower(s), Co Borrower(s) and Guaranlor(s)orllielr 1-+----------t==-"=="f'"'=~~ - - -, 

I!'}~ vable property(s) mortgaged/charged to India Shelter Finance Corporation Limited 7, Estimaleddateofdosureolinsolvency 15.02.2027 

~ of which has been taken by lhe Authorized Officer of lhe Secured Credttor having its , resolution process 

, Sector 44 Gurugram Haryana - 122002. will be sold on • As is Where is". "As is What is" and 'i S. Name and regislration number of the Mr. Sudhlr Kumar Agarwal 

~ lization of the amount due to lhe Secured Credttor from lhe borrowers, co borrowers and ,. insolvency professional acting as R..,: No. lBBI/IPMJOMP-P00195/ 

lhe place mentioned below. 
•• 

·• 

Dalaand of""-lon R_Price, oateandTimeof . inlerimresolutionprofessional 2017-18/10374 

Physical Pouaalon ~T-2026 Rs. 10,65,000 Inspection of the property · t-+--~ ------- --1-,.Af.""'A,..V._al_kl.,.,up-=-t,..,o:_30_.06_.202,-,-7.....,=-=-_--t 

·• TOTAL OUTSTANDING (RuPffl Ten Lakh 28.09-2026 (lnapectfon 9. Addre·ss and e-mail of Iha interim Address: 415 Naurang, House, 21, 

r 
as on 13-APR-2026 And Rs. Sixty.five Thousand Time 10:00AM to 05:00 PM resolution professional, as registered Kasturfla GaJld!li Marg, _New Defhi-, 110001 

909706/· (Rupees Nine Laich Nine On . , EMO Deposttlan Last · with the Board · Ema~ ID: sila003@gmaj.com 

Thousand Seven Hundred Six ElmNI llonor Dtpostt fEIIO) • Date 29.09-2026 ' (1h11 Emal Id Is notto be used for 

Only) with further interest and RI. 1,06,500 (Rupou One Date & nme of Auction 

charges. Lah Sa Thousand Five 30-09-2026 (Auction 
submllllnil claims) 

Huncnd Only) Time 10:00 AM to 5:00 PM 

111 : All Piece And Parcel Of Plot No 59 Scheme Jeen Mala Nagar 3Rd Village Rampura 

, Adm. Atea-100 Sq. Yrd. BOUNDARY:- East-Road West- Plot No. 104 North- Pio! No. 58 

p No. 678 & 68, First and Second Floor, P. no. 277 (East), Tagore Nagar, next lo 

remand drafVRTGS/NEFT in favour of India Shelter Finance Corporation Limited. 

Dated 5-aug-2026 Of SaroJ Kanwar _w10,Jl!,gdlsh S!ngh'(ap' /$~8~.10!:is'Re_vo~ed., 

~ Audlon Sale Notloe or refer aur webllte htlps://www.lndrashelter.ln 

Drized Offlcer, Mr. Ravi Kumar (9129001102) 

FOR INDIA SHELTER FJHANCE CORPORATION LTD 

;LOBAL HOUSING FINANCE LIMITED 
~ Offlct :• 502, T~-A, ""1lnsua Busi1ess Pri, ~ llapat Marg, lmie' Parel, Mtmll!-400013 

I Global Housing Anance United 98, 2nd Floor, Pusa Road, New Delhi - 110060 

E BY INVITING TENDERS FROM PUBUC 

11 Mortgaged Property, by the Authorized Officer of Capri Global Housing Finance 

•nstructlon of Financial AsHta and Enforcement of Security lnterHtAct, 2002 

txpresslon of interesVoffer is invited from the public, offer can be given from any 

rind inside the secured asset, after checking the Inventory of movable article which Is 

ivable article In person·. The Movable article, Is in the physical possession of the 

: IS &AS rs WHAT IS & Whatever There Is" Basis, particulars of which are given 

Demand Notice Date Reserve pl'fcl 

'--f- ---.:an=d.:.Am=O;::Un1:..::..--.:;..._:_-1 Rs.10,000/· 

08--09-2025 ( Rupees Ten 

Rs.22,60,209/· (Rupees Thousand Only) 

Details of 

Movable 

:s Twenty Two Lacs Sixty EMO . 

Thousand Two Hundred Nine 1-:--:--:-----'--'---=f'-....l:..=~!..--l 

Only) Rs. 1,000/· (Rupees 
One Thousand Only) 

In which movable artlclela preMnt for Inspection 

· - ----- ~ o. ... •'""• a.m, 1nt1 Floor. In Tower No. OS, 

10. Address and e-mail lo be used for Address: 415 Naurang, House, 21, Kasturba 

correspondence with the interim Gandhi. Marg, NewDelhi-, 110001 

resolution professional Email ID: cirp.anandinfoedge@gmail.com 

11. Last date for wbmission of claims 02.09.2026 

12. Classes of creditors, ii any, under Allottees under Real Estate Projects 

clause (b), of sub-section (6A) of 

section 21, ascertained by the interim 

resolution professional 

13. Names of Insolvency Professionals I.Mr.Alol!CllandraSingh 

identified ·10 act as Authorised IBBI Reg. No: IBBI/IPA-002/IP-

Repr8S8nlalive of aeditors in a class N00381/2017-201 &'11124 

Addml: 607, ExpressApartmenl Sector 

4, Vaishali, Ghaziabad-201010, Uttar 

Pradesh 
Email ID: alok.alokchandra.com 

Ii. Mr. Alshwaiya Mohan Gahrina 

1881 Reg. No: l881/IPA-002/IP­

N00135/2017-2018110351 

Addr111 :4, 8irbal llarg, 2nd Floor, 

Jangpura Extension, New DIIM-110014, ' 

NCTotDtlhl 
EmaillD: aishw.-yam~; 

111. Mr. Chandan Bhatia 
1881 Reg. No. 1881/IPA-001/IP•P· 

02320/2021-2022/13614 
Addrea: HOOSE! No. 1127, Sector-28, 

Faridabao-121008, Haryana 

Email ID: chandanbhatia.ip@gmail.com 

14. ( a JR e I e van t Forms and ) Web ink: http://\w\wi.iblli.gov.ivhome/downloads 

(b)Delails of authorized ysica1Mhss:415 Naurang, Hou58,21,Kaslllrba 

representatives are available at: · Marv, New Delhi·, 110001 

Notice is heleby given that lhe Hon'ble National Company Law TrixJnal has ordenad the 

commencement of a co,porate insolvency resolution prroiss or Ille MIS ANAND INFOEDGE 

PRIVATE UMITED AND 11/S MIST AVENUE PRIVATE LIMITED AND 11/S MIST DIRECT 

SALES PRIVATE LIMITED an 19.07.2024. Tile cndltars ofM/SANAHD INFOEDGE PRIVATE 

UIIITED AND 11/S MIST AVENUE PRJVAlE LIMITED AND 111S MIST DIRECT SALES 

PRIVATE UIIITED ate hereby called upon lo submit their daims with proof on or belore 

02.09.2026 lo Iha lnlelim resolution proressional al the address mentioned against Sfliry No. 10. 

Thi financial creditm shml submit their daims wl1h proof by electronic means only. Al other 

Cllldlt0rl may submit lhedaima with proolin porson, bypoatorbylloctronic means. 

Allnancial creditor belonging loa dMs, H lllod egainstlheenlryNa. 12. - lncfcaltlts c:hoioJ 

..._ .... _._ _ __.,._ I I I "eted e,cW}I 
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l"ft'C ~ ~ lllrt? ~ - 04.IJl.201 

4 ~ ~ ~ ~ ,. ~ ~ ~ ~ 
. ffl!Zll/ ~ dm'I 'lfS1lA U7230001.20t7PTC1117Q 

2. filR ~ lll{tt ~ 
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